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Order

Reply has been filed on behalf of Respondents No. 2 to g. Ld.
petitioner requests for some time to file rejoinder. Let the rejoinder
week with a copy in advance to the counsel opposite.

Counsel for the
be filed within a

Hon'ble president
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ATTENDANCE-CUM-ORDER SI{EET OF THE HEARING OF ?RINCIPAL BENCH OF TIIENATIONAL COMPANY LAW TRIBUNAL ON I.09.2016

NAME OF THE COMPANy:lfOs. Ashish Kuebhal & Ors.

V/s.

lWs. Manila Resorts Pvt. Ltd. & Ors.
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Companies Act 2013.
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